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Date : 07-11-2024 These matters were called on for hearing today.
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UPON hearing the

The Sixth Status Report dated 5 November 2024 filed by the DIG/Head of
Branch, Special Crime-1, CBI indicates that on 4 November 2024, the Additional
Sessions Judge, First Court, Sealdah, Kolkata has framed charges for offences
punishable under Sections 64, 66, 103(1) of the Bharatiya Nyaya Sanhita 2023
against the accused Sanjay Roy. The next date of hearing has been fixed on 11

November 2024. Investigation in respect of other aspects is continuing.

In view of the continuing investigation, it would not be appropriate to make any
detailed reference to the investigation which is being carried out. The CBI would

keep this Court apprised the further progress in the investigation and the

Raghav Sabharwal, AOR
Siddharth Batra, AOR

Sanjivani Aggarwal, Adv.
Jyoti Aggarwal, Adv.
Pradeep Shekhawat, Adv.
Filza Moonis, AOR
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Ankit Chadha, Adv.

counsel the Court made the following

ORDER

criminal case by the next date of hearing.



The National Task Force! constituted by this Court has submitted a report. The

NTF has formulated its recommendations in two categories:

(i) Prevention of violence against medical professionals and providing safe

working conditions; and

(ii) Prevention of sexual violence against medical professionals.

For the purpose of implementation, the recommendations in Category (i) have
been classified into those which can be implemented in short term, medium

term and long term.

The NTF has suggested that all measures should be implemented by all Health

Care Institutions as well as the States/UTs.

In order to enable the Court to issue directions for compliance with the
recommendations of the NTF by all Health Care Institutions and States/UTs, we
consider it appropriate to direct that a copy of the report shall be made available
to all the counsel appearing in the present batch of cases and the report shall
also be supplied to the Chief Secretaries of all the States/UTs. In the event that
any State/UT intends to make any submissions in regard to the
recommendations, a brief note of submissions may be filed through the Standing

Counsel for the States/UTs.

All the counsel appearing on behalf of different stakeholders, including senior
and junior resident doctors would also be at liberty to file their notes of
submissions on the way forward in the context of what has been suggested by

the NTF.

This exercise shall be completed within a period of three weeks.

“NTF”
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List the matter on 10 December 2024.

(SANJAY KUMAR-I)
ADDITIONAL REGISTRAR

(SAROJ KUMARI GAUR)
ASSISTANT REGISTRAR
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